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GO VERMMENT OF IHDIA
MINISTRY OF FINANCE
( DEPARTMENT OF REVENUE)

New Delhi, the ,g4n Aprl, 1986
NOTIFICATION o ﬁ

INCOME~TAX ,
'*o‘ (€7 (Fo0.203/ 148 /gy =1TAII) + EKGOOGEDEOSEROOOGN DG
KNP XN KDL AKX X X XX KKK KSR X X X X XX 0B 50686k
L XXX XXXXXXXX Jit is hereby notified for general information that the

Institution mentioned below has been approved by Department of
Scientific & Industrial Researchy New Delhi,y the Prescribed _.

Authority for the purposes of clause (4848 ) of submsection (1) of

Scction 35 (Thirty five/One/Three ) of the Income~tax Act, 1961
read with Rule 6 of the Income-tax Rules, 1962 under the category

“InsHtution® subjoct to the following conditions :=

ij That theNatienal Agsoci stion °f-ﬁoegtaphers.lndig, New Del b
will maintain a separate account of the sums received by

/“ it for scienti fic research.

ii} That the said Institute will furnish annual returns
of its geientific resecarch activitics to the Prescribed
futhority for every financial yearxr in such forms as may

T be 1aid down and intimated to them for this purpose by
30th Hpx»il each. years '

. iii) That the ¢3id Institute will submit to the Prescribed
4 ' #duzhority by 30th June each year a copy of their audited
aanu sl accounts showing their total income and expenditfure
¥ and balance sheet showing its assets liabilities.-with a
¢epy of each of these documents to the concerned
Commissicner of Income~taxe.
iv) That the said Instituta will apply to Central Board
of Divect Taxes; linistry of Finance, (Department of
Revenue)y New Delhi, 3 months in advance before the
expiry of the appzeval for further extensgion.
édpplications received after the date of expiry of-
approval are liable to be rejected.
CINSTITUTION
- ’ .ﬂlﬁoa‘d i‘vfmi ation of Geographers, Indd ay
\' G/o Indian Statistical Instituta,
Regional Survey Unit,

_7. SeJe8s Sansanwal Marg,

Contdesess 2/"'
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This Notification is effective for a period from

16+2,19085 to 31.3.1987.

£
'\G;’, {"Y ’_,"...

( Girish Dave )
Under $seratary to the Government of

-

forwarded tote

All Conmmissioners of Income-tax (2 copies).

Director of Inspection (Inv.)/(SpleInve)/IT&&udit/RS&PR/
Vigilance/Intelliigence/Recovery/Survey/F&PR, Neow Dolhie

Directorate of O & M Services (Income-~tax)s Aiwan~E-Ghalib,

 lMata Fundri Lane, New Delhi. :

The Secretary, Department of Scientific & Industrial
Rescarchy; Technology Bhavan, New lMehrauli Road, New Delhi
with reference to their O.M. No. 13/2/82=TU.Y

dated 2,341985. ‘\

The Joint Sccretary & Legal Adviser, Ministry of Law,
Shastri Bhavany Neow Delhie

The Saecretary Generals Hational Assoslation of Geographexs, |
Indla, G/0 Indian Statistical Institute, Regional Suzvey U
Unit, Te GeJeGe Smsmmﬂ Rarg, tiew 3311'1-119 916.

_ | ,

Comptroller & duditor General of India (50 copies). A

Bulletin Scction of D.I.(P&R), New Delhi (5 copies)a -
@%@ [

, Yrish Dave ) |
Under Secretary to the Government of India
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